STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF FEBRUARY, 2020 IN THE HIGH COURT OF TRIPURA AT AGARTALA

DISPOSAL

INSTITUT
SLNO. |CATEGORY OF CASES g:f::\':\écé DURING T'ﬂg DIVISION BENCH SINGLE BENCH ~ FULLBENCH LOK ADALAT TOJS;EE%EAL NoégsD?ﬁgEs
MONTH [\ L/MINE | REGULAR | INLIMINE | REGULAR | INLMINE | REGULAR | seTriep | MONT
CIVIL (MAIN) CASE: :

1 |zea 114 1 0 5 0 1 0 0 0 6 109
2 MFA 7 1 0 0 0’ 0 0, 0 0 0 8
3 |vEaEn 0 0 0 0 0 0 0, 0 0 0 0
4 MFA (EC) 8 0 0 0 0 7 0 0 0 2 6
5 FAO 5 0 0 0" 0 1 0 0 0 1 4
6 ARB.P 9 0 0 0 0 9 0 - 0 0 -9 0
7 ARB.A 3 0 0 0 0 0 0 0 0 0 3
8 MAT APP 47 1 0 2 0 0 o 0 0 2 46
9 FA 28 1 0 1 0 0 0 0 0 1 28
10 |MAc app 96 7 0 0 0 14 0 0 1 15 83
11 |ITa 0 0 0 0 0 0 0 0 0 0 0
12 CR0OSS OBJECTION 7 0 0 0 0 2 0 0 0 2 8
13 |ua app 81 2 0 0 0 6 0 0 0 6 77
14  |cE.REF 0 0 0 0 0 0 0 0 0 0 0
15  |cre 62 10 0 0 0 14 0 0 0 14 58
16  |REV.PET 12 3 0 0 0 3 0 0 0 3 12
17 |[rr.p(0) 3 0 0 0 0 2 0 0 0 1
18  |conT.cas (c) 60 3 0 2 0 29 0 0 0 31 32
19  [conT.APPL(C) 0 0 0 0 0 0 0 0 0 0 0
20 |ea 0 0 0 0 0 0 0 0 0 0 0
21 |co.PET 1 0 0 0 0 0 0 0 0 0 1
22 lwp(0) 996 107 0 19 0 218 0 0 0 237 866
23 [ 198 14 0 39 0 0 0 0 0 39 173
24 [|WR(C) (PIL) 11 0 0 3 0 0 0 -0 0 3 8
25  |WP(C) (CAT) 4 1 0 1 0 0 0 0 0 1 4
26 [WP(C) (HC) 4 1 0 0 0 0 0 0 0 0 5
27  |rsa/sa 125 5 0 0 0 15 0 0 0 15 115
28 |smo 0 0 0 0 0 0 0 0 0 0 0
29  |CENTRAL EX.APP. 5 0 0 0 0 0 0 0 0 0 5
30  |EX.PETN 0 0 0 0 0 0 0 0 0 0 0
31 |en.pETN 0 0 0 0 0 0 0 0 0 0 0

TOTAL 1886 157 [ 72 0 316 0 0 1 389 1654




CIVIL (MISC) CASE:

32 CM.APPL 10 0 0 0 0 0 0 0. 10

33 CAVEAT 0 0 0 0 0 0 0 0 0 0 0o
TOTAL 10 0 ! o 0 0 0 .0 0 0 0 10-

CRL. (MAIN)CASE: '

34 CRL.A(J) 176 5 0 7 0 4 0 0 0 11 170

35 CRL.A 75 1 0 0 0 7 0 0 0 2 74

36 CRL.REV.P 109 11 Y0 0 0 11 0 0 0 11 109

37 CRL.PETN 10 3 oo 0 0 6 0 0 0 6 7

38 CRL.LP 10 0 .0 0 0 % 0 0 0 7 TR

39 CRL.REF 0 0 0 0 0 0 0 0 0" 0 o |

40 CRL (D) REF. 1 1 0 1 0 0 0 0 0 1 1

a1 TRP (CRL) 3 0 0 0 0 3 0 0 0 3 0

42 WP (CRL) 2 1 0 1 0 0 0 0 0 ] 2

43 CONT .CAS (CRL) 1 0 0 0 0 0 0 0 0 0 1

44 AB 11 9 0 0 0 16 0 0 0 16 4

45 BA 8 8 .0 0 0 10 0 0 0 10 6
TOTAL 406 39 f 0 9 0 59 0 0 0 68 377

CRL (MISC) CASE:

46 CRL.M.APPL 0 0 i 0 0 o 0 0 0 0 0 0

47 CRL.MC 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 (1) 0 0 0 0 0 0 0
GRAND TOTAL 2302 196 0 81 0 375 0 0 1 457 2041




DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR - WISE PENDENCY OF CASES AT THE END OF FEBRUARY, 2020 IN THE HIGH COURT OF TRIPURA AT AGARTALA

S.No. | CATEGORYOFCASES | 2007 | 2008 | 2009 | 2010 | 2011 | 2012 | 2013 | 2014 | 2015 | 2016 | 207 | 2ms | 2019 | 2020 | A
CIVIL (MAIN) CASES:
1 RFA 0 0 0 0 0 0 0 0 3 iy 28 17 39 5 109
2 MFA 0 0 0 0 0 4] 0 0 0 0 0 2 4 2 38
3 MFA (FA) 0 0 0 0 Q 4] 0 0 6] 0 0 0 0 0 0
4 MFA (EC) 0 0 0 0 0 0 0 0 O 0 0 0 6 0 6
5 FAO 0 0 0 0 0 4] 0 0 0 1 2 1 4] 0 4
6 ARB.P 0 0 0 0 0 4] 0 0 0 0 0 0 0 0 0
7 ARB.A 0 0 0 0 0 4] 0 0 0 0 1 0] 2 0 3
8 MAT APP 0 0 0 0 0 4] 0 0 3 2 4 11 23 3 46
9 FA 0 0 0 0 0 ¢} 0 0 2 3 7 5 10 1 28
10 MAC APP 0 0 0 0 0 4] ¢} 0 0 1 7 18 49 13 88
11 ITA 0 0 0 0 0 ¢} 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 0 0 0 0 0 6] 0 0 0 1 0 1 3 0 5
13 LA APP 0 0 0 0 0 0 0 0 0 1 3 19 44 10 77
14 CE REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
15 CRP 0 0 0 0 0 (6] 0 0 0 2 4 13 28 11 58
16 REV. PET 0 0 0 0 0 0 0 0 0 0 0 0 5 7 12
17 TRP (C) 0 0 0 0 0 0 0 0 0 0 0 0 1 .
18 CONT.CAS (C) 0 0 0 0 0 ¢] 0 0 0 2 4 2 15 9 32
19 CONT .APPL (C) 0 0 0 0 g 0 0 0 0 0 0 0 0 0 0
20 CA 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
21 CO.PET 0 0 0 0 o o] 0 0 1 0 0 0 0 1
22 WP (C) 0 0 0 1 0 0 5 1 271 78 205 222 222 1.1 866
23 WA 0 0 0 0 0 1 o] 1 2 G 18 45 69 28 173
24 WP (C) (PIL) 0 0 0 0 0 0 0 0 1 1 1 1 4 0 8
25 WP (C) (CAT) 0 0 0 0 0 0 0 0 0 0 3 0 1 0 4
26 WP (C) (HC) 0 0 0 0 0 0 0 0 0 0 0 0 4 1 5
27 RSA/SA 1 0 0 0 0 0 0 - 0 0 14 14 36 40 10 115
28 SAQ 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
29 CENTRAL EX.APP. 0 0 0 0 0 6] 0 0 0 0 0 2 3 0 5
30 EX.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
31 EL.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 1 0 0 1 0 1 5 2 33 | 132 | 301 | 395 | 571 | 212 | 1654




Sl. No. CATEGORY OF CASES

2007

2008

2009

2010

2011

2013

2014

2015

2016

2018

2019

2020

TOTAL

2012 PENDENCY
CIVIL (MISC) CASE
32 CM.APPL 0 0 0 0 0 1 4 1 4 0 0 0 0 "0 10
33 CAVEAT 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL o 0 0 0 ] 1 4 1 4 4] 0 0 0 (4] 10
CRL. (MAIN)CASE ’
34 CRL.A(J) 0 0 0 0 0 -0 0 0 3 17 40 38 62 10 170
35 CRL.A 0 0 0 0 0 0 0 0 0 2 10 10 45 7 74
36 CRL.REV.P 0 0 0 0 0 0 0 0 0 13 26 23 33 14 109
37 CRL.PETN 0 0 0 0 0 0 0 0 0 0 0 1" 4 2 7T
38 CRL.LP 0 0 0 0 0 0 0 0 0 0 1 0 1 1 3
39 CRL.REF 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
40 CRL (D) REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 1 1
41 TRP (CRL) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
42 WP (CRL) 0 0 0 0 0 0 0 1 0 0 0 0 0 1 2
43 CONT.CAS (CRIL) 0 0 0 0 0 0 0 0 0 0 0 0 0 1 1
44 AB 0 0 0 0 0 0 0 0 0 0 0 0 1 3 4
45 BA 0 0 0 0 0 0 0 0 0 0 0 0 2 4 6
TOTAL 0 0 0 0 ) 0 0 1 3 32 77 72 148 44 377
CRL (MISC) CASE
46 CRL.M.APPL 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
47 CRL.MC 0 0 0" 0 "D 0 0 0 0 0" 0 0 0 0 0
TOTAL o 0 0 ] 0 0 0 0 0 0 0 0 0 o (]
GRAND TOTAL 7 0 0 1 0 "2 9 4 40 164 378 467 719 256 2041




